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LENTRAL ADMINISTRATIVE T

New Delhi, this the

Hori’ble Shri Kuldip Singh,

Rajesh Kumar Gupta
34, Nag Mandir Road
astri Nagar, Deihi-110052

5.M.Garg, Advocats)

VE&iIr8us

1. Chief Secretary
Deihi Administration
IF Estate, New Dslhi
. Director of Education
Delhi Administration

[RN]

&, Snam Nath Marg, Delhi

3. District Education Officer
Gistrict North, Zone 8
Govt. Girls Senior Secondary

Lucknow Road, Delhi
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on compassionate ground and communicate their decision to

rejected the reguest of

dated 3.1.2003 that he s



accommodate him. I find that applicant’s father was not
a State/Centra? Govarnment emplioyeae as he& was worﬁiﬁg in
an aided school. This Tribunal has no jurisdiction over
tne aided schools and thereforse cannol 18su& any
direction any direction in this regard. In view of tnis,

the present OA is not maintainable and 18 accoroingly -
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